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(h) the total amount of foreign
exchange lost as a result thereof?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (DR. KARAN
SINGH): (a) There has been no
strike in the 1.A.C. recently.

(b) Does not arise,
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THE MINISTER OF TRANSPORT
AND SHIPPING (PROF. V. K. R. V.
RAO): No, Sir. The matter is still
under consideration of Government.

APrEEJAY SHIPPING COMPANY

17. SHRI BANKA BEHARY DAS:
Will the Minister of TRANSPORT
AND SHIPPING be pleased to state:

(a) the action taken against the
Apeejay  Shipping Company for
alleged cheating in respect of rice
imports from Burma; and

(b) whether any enquiry has been
conducted and responsibility fixed,
and if so, the details thereof?

THE MINISTER OF TRANSPORT
AND SHIPPING (PROF. V. K. R. V.
RAO): (a) and (b) The Regional
Director of Food, Bombay, has lodged
a First Information Report with the
Police authorities at Bombay who
have registered a case under section
420/511 of the Indian Penal Code
against the employee of the Company
who had issued the circular letter
dated the 7th March, 1962. The result
of the investigation by the Police
authorities is awaited. Meanwhile,
the question of departmental action
to be taken against the Company by
the Ministry of Transport and Ship-
ping is also being examined.

STONE-CHIPS IN WHEAT

18. SHRI SITARAM JAIPURIA:
Will the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether the Government of
Bihar brought to the notice of the
Government of India that stone-chips
were found in the wheat supplied by
the Union Government to the Bihar
Relief Committee for running its free
kitchens in Bihar;

(b) if so, what action was taken
by Government in the matter; and

(c) the total quantity of wheat
supplied to the Committee during the
last six months?
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to Questions 4

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI~
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHEB SHINDE): (a) and
(b) The Bihar Relief Committee have
intimated that stone or brick pieces
and coal were found in some wheat
bags received from Government
godowns, But according to a report
received from the Food Department’s
regional office at Patna the Bihar
Relief Committee have not preserved
the bags in which they found stones,
etc. It appears therefore, to be diffi-
cult to fix responsibility. Bu* a report
from the Bihar Government is still
awaited and suitable action will be
taken on its receipt. )

(¢) The Central Government have-
allotted 1000 tonnes of imported wheat
to the Bihar Reliet Commitiee and
recovered only the economic cost
from them. The Prime Ministers
Drought Relief Fund have allotted
7100 tonnes of wheat to the Com-
mittee from the Italian gift wheat
placed at the disposal of the Fund..

UNIFIED TRAFFIC PLAN

19. SHRI SITARAM JAIPURIA:
Will the Minister of TRANSPORT "
AND SHIPPING be pleased to state:

(a) whether Government’s atten-
tion has been drawn to the news item
which appeared in ‘The Hindustan
Times’ of 25th June 1967 under the
heading “Unifieq Traffic Plan for four
cities”; if so, whether there is any
proposal under Government's consi-
deration for having a unified metro-
politan traffic and transport autho-
rity which should be responsible for
planning, financing and operation of
the entire transportation system in:
Delhi, Bombay, Madras and Calcutta;
and

(b) if so, what are the Jetails of
the proposal?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DAR-
SHAN): (a) and (b) A Study Team.



